|IN THE CENIRAL ADM INISTRAT IVE TRIBUNAL,
JAIPUR BEICH, JAIPUR.

| ‘ 2- &-3p0
ReAel Noo 23_/2002 Date of erders

in '

1. | Unien ef India threuenh the General Manager,
Western Railway, Church-gate, Muniegie

24 | Folhe & CaAeDe, Western Railway.
Churcheate, Muneale.

3, | sr. Divisienal acceunts Officer,

Western Kaillway, Jaipur.

"+ « fAPPLICANTS o

|
|
! A
S, Mishra S/e Snri J.M. Mishra, aged aseut 40 years,

regident eof €«95-P, Railway Loce Celeny, Jaipur.

versus

|

« « :RESPONDENTS ,

c 5
Il L-\‘ ’
HON'BLE MR. GOPAL SINGH, ADMINISTRATIVE MEMBER.
HON'BLE MR, J.K. KAUSHIK, JUDICIAL MBMBER,

$ ORDER
( Per Hen'ele Mr. J.K. Kaushik, Judicial Memser )

- \\‘(;""*r?m S V ’ |
Tnjx(@&@viigw " APplicatien has been filed on behalf ef

s
Unjen of India and Ors., it has been susmitted that there
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is | typegraphical mistake im typing the O.A. number. The

actual O.A. No. in which the order was passed is 368/98 but

in #;ne orde: it nas been typed as O.A. Ne. 3@9/98 en the

fuLt page as well as on the last page while certifying

tfae copy as true,

in the erder.

The Office has takenr

epjsctiem that the Review Applicatisn has net meen filed -

within time,

The erder needs only rectification of

tyﬁegrapnical errer and dges net invelve any review en
merits But as per the precedure a..'géview Applicatien has

bein filed and it has een submitted tnat“aelay in £iling

tne Review Am?l ication sheuld net come in the way of rec-

tiﬁying the typegraghical errer.

2. ‘ We are satisfied with the contentions raised in the

ap;i:lication ahd accept the same.

"The O.4, No, 368/98 shall

be read in place ef O.a. No. 369/98 whereveriiit appears in

Appl icatiqa. _

accerdingly..

{ q_.K Kaushik )
”ﬂjj’gﬁicial Meriser
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the erder dated 3.4 .20'02' (Annexure‘ RA/1l) to the Review

The Review Applicati@n stands dispesed of

( Gopal 3ingh )
" Am. Merber



